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TCATA 3h AT Fgl TAT &) =l 91T 3F il ITLTIT (1) FIT T&T ATRAT T TN FLd g, Tg THTHTT
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ot farfer sra|mft g g ST &7 (a8 7 37 UH a9t serdy it gaare 7T % ToArq a7 UHT 3T
S A % ToAT1d, AR Fls f, S0 Tq TIAFHRT SAaqH THA, AQT G AT qAT AT T TLATT FT
TRATT AT SAATATT HT AT ;

IF arterfaare 7 ey 3 T 3T (2) F AefiT werw wnfAewry g AT = A ey sfaw
BT ; T STERAAT o A A ATAT GIH o LT A T AL TeOH TIAHLT o6 36 HATAT §
IUASH 8 3T IAHT Badg ARRAT gTT fArervr o ST ahar 2 |

SESall
HETTY 57 | WL TSAR §&4T 5617 % 80.600 . #T. 7 140.350 .. 7%

(FEHETTE-FHTAT/EFUIT (TA.H.2T.) TSF HFEAH) o [o1T TSI o0l ST ATSAT qLAAT Higd SAAAT HLAAT

Thed i F7 "ierd Fae|
TS T ATH: HGTAY ot %7 A1 AT
EALED ER MRS A FT &R || IR AT Tl | G F7 s I FT AR
i (T THTL) FRT)
1 2 3 4 5 6
AT T ATH: HCHATST
UEEIKIEHASIGUIC
1 126 fasft FfY 0.3314 (FF47) 0.3314
2 139 fasft Feft 0.0105 (ZF2a7) 0.0105
3 145/1 RELl LUIET RS 0.025 (FFa7 ) 0.025
4 25 IGELl FT 0.0508 (a7 ) 0.0508
5 26 BELl FT 0.0589 (FF47) 0.0589
6 28 EEl FT 0.0121 (FAT) 0.0121
e T ATH: HIHTOT
7 7 BELl LUIET RS 0.0481 (FF47) 0.0481
UEEIEILHC I
8 1 REl T 0.1763 (247 0.1763
9 186 IGEl Tt 0.0152 (FFaT ) 0.0152
10 224 IBELl TifieeaT 0.1337 (3537 ) 0.1337
11 227 IGELl T 0.1634 (37 ) 0.1634
12 240 IBELl TfieeaT 0.09 (FFaT) 0.09
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13 253 W 0.0761 (247 ) 0.0761
14 256 LLDIETS Ry 0.0683 (FFT¥ ) 0.0683
15 257 LD iET RS 0.0161 (%47 ) 0.0161
16 27 O IET Y 0.0275 (%37 ) 0.0275
17 277 LLDIETS Ry 0.1129 (FFa¥) 0.1129
18 29 LLDIETS RN 0.503 (Fa¥) 0.503
19 30 LLDIETS Ry 0.0894 (ZFIT ) 0.0894
20 66 Pt. FT 0.1366 (2Fa7) 0.1366
21 67 LLDIETS Ry 0.0979 (FFIT ) 0.0979
T T ATH: IqSTAT

22 135 TifieReaT 0.04 (Z%aT) 0.04
23 2 LD iET RS 0.0006 (FFa7 ) 0.0006
UEEIIC 1L HE LY

24 273 LD iET RS 0.0151 (FFaT ) 0.0151
25 281 LD iET RS 0.001 (F%¥) 0.001
26 286 LD IETS Ry 0.0091 (FFa¥) 0.0091
27 287 LD iET RS 0.0075 (FFa% ) 0.0075
28 288 LD IET Ry 0.0073 (FFa¥) 0.0073
29 290 LD ET RS 0.0299 (FFaT ) 0.0299
30 291 LD iET RS 0.1 (B%F¥) 0.1
31 292 TfieeaT 0.06 (Z%a7 ) 0.06
32 293 LD iET RS 0.08 (FF¥ ) 0.08
33 295 T 0.175 (F%aT ) 0.175
34 296 LD iET RS 0.185 (Z%a¥ ) 0.185
35 297 LD iET RS 0.15 (F%a¥) 0.15
36 298 LLDIETS Ry 0.015 (FFAX) 0.015
37 330 W 0.025 (F2a¥) 0.025
38 331 TifieeaT 0.1 (Z%TT) 0.1
39 332 W 0.155 (F2a¥) 0.155
40 333 T 0.06 (g%<aT ) 0.06
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41 334 EEL W 0.055 (Fa¥) 0.055
42 338 BEL LLDIETS Ry 0.005 (Fa¥) 0.005
43 357/2 EEL LLDIET Ry 0.005 (ZFa¥) 0.005
44 360 IBELl O IET Y 0.0375 (2%247 ) 0.0375
45 361 IBELl LU IET Y 0.0475 (2%247 ) 0.0475
46 366/7 IGELl T 0.0175 (3% ) 0.0175
47 367 BEL LLDIETS Ry 0.01 (FFAX) 0.01
e T AT Qe (Fi)

48 1 BELI LLDIETS Ry 0.015 (%X 0.015
49 26 BELI LLDIETS R 0.0019 (ZFTT ) 0.0019
50 41 EEL LD IETS Ry 0.0043 (ZFa7 ) 0.0043
51 46 BELI LLDIETS Ry 0.0081 (ZFAT ) 0.0081
52 48 IGEl Tt 0.0271 (347 ) 0.0271
53 50 BELI LLDIETS Ry 0.0038 (ZFT7 ) 0.0038
54 54 BELI LLDIETS Ry 0.0302 (ZFT7 ) 0.0302
55 57 IGELl TifieReaT 0.1566 (2Fa7) 0.1566
56 58 BELI LLDIETS Ry 0.0696 (ZFTT ) 0.0696
UEKIKILHCIDES

57 19 BEL LD ET RS 0.0064 (FFaT ) 0.0064
58 20 BEL LD iET RS 0.1229 (FFaT ) 0.1229
59 276 IGEl T 0.0212 (347 ) 0.0212
60 280 BEL LD iET RS 0.0122 (FFaT ) 0.0122
61 282 BEL LD HET RS 0.0241 (FFAT) 0.0241
UEKIKIEHIC L

62 15 BEL LD iET RS 0.06 (FF7¥) 0.06
63 160 IGEl Tt 0.0287 (2%47 ) 0.0287
64 161 BEL LD ET RS 0.0122 (FFaT) 0.0122
UEEIKICHETICIC]

65 154 IREL W 0.0083 (ZFa7 ) 0.0083
66 155 IGELl T 0.0233 (3#7) 0.0233
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67 170 T 0.04 (g%aT) 0.04
68 171 LLDIETS Ry 0.0532 (ZFTT) 0.0532
69 172 T 0.0358 (37 ) 0.0358
70 26 LLDIETS Ry 0.0319 (FFa¥) 0.0319
71 27 LLDIETS Ry 0.1132 (FFa¥) 0.1132
72 28 T 0.1076 (3% ) 0.1076
73 31 LLDIETS Ry 0.2102 (ZFaT) 0.2102
74 34 LD iET RS 0.0274 (FFAT ) 0.0274
75 37 LU IET Y 0.005 (%37 ) 0.005
AT T ATH: HTET

T T ATH: SR g

76 240 LD iET RS 0.3445 (ZFa7 ) 0.3445
77 246 TifieReaT 0.2766 (%37 ) 0.2766
78 248 LD iET RS 0.155 (Z%a¥) 0.155
79 274 LD iET RS 0.02 (F%7¥) 0.02
80 275 Tt 0.0075 (%37 ) 0.0075
81 287 LD iET RS 0.0453 (FFa7 ) 0.0453
82 288 LD IET Ry 0.039 (F7X) 0.039
83 289 LD ET RS 0.0664 (TFaT ) 0.0664
84 290 LD iET RS 0.0844 (TFaT ) 0.0844
85 295 LD IET Ry 0.084 (F7X) 0.084
86 296 LD iET RS 0.0383 (TFaT ) 0.0383
87 297 T 0.0377 (3937 ) 0.0377
88 298 LD iET RS 0.1458 (FFaT ) 0.1458
89 299 LD iET RS 0.0675 (FFa% ) 0.0675
90 300 TifieeaT 0.1649 (FFaT ) 0.1649
91 302 W 0.0515 (Z%a7 ) 0.0515
92 303 LLDIETS Ry 0.0855 (ZFIT ) 0.0855
93 304 W 0.0155 (247 ) 0.0155
94 305 LD iET RS 0.028 (Z%a¥) 0.028
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95 306 IGEl LD R 0.0125 (%37 ) 0.0125
96 312 BEL LLDIETS Ry 0.012 (FFTX) 0.012
97 313 EEL LLDIET Ry 0.015 (FTX) 0.015
98 316 BELI LLDIETS Ry 0.01 (FFTX) 0.01
99 317 IBELl LU IET Y 0.0175 (F%FaT ) 0.0175
100 319 IGELl T 1.0175 (FT7) 1.0175
101 371 BEL LLDIETS Ry 0.243 (FTX) 0.243
102 378 EEL LLDIETS Ry 0.1253 (ZFa¥ ) 0.1253
103 379 IBELl LU IET Y 0.753 (F%FaT) 0.753
104 380 REL LD IET RS 0.47 (ZF47) 0.47

Total 9.3296

[®T. T, NHAI/PIU/SLP/LA/17/3A]
g T, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th July, 2025

S.0. 3108(E).— In exercise of the powers conferred by sub-section (1) of section 3 (A) of the National
Highways Act 1956 (48 of 1956) (hereinafter referred to as the said act), the Central Government, after being satisfied
that for the public purpose, the land, the brief description of which is given in the schedule below, is required for building
(widenin/four laning etc), maintenance management and operation of National Highway No. 561A, in the stretch of
land from Km 80/600 to Km 140/350 (Ahmednagar-Karmala-Tembhurni (NKT) Road Section) in District of Solapur
in State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under the sub-section(1) of
section (3) (c) of the said Act.

Every such objection shall be made to the Competent Authority. Namely the Sub Divisional Officer, Madha
Division, Kurudwadi in writing and shall set-out the grounds thereof and the Competent Authority shall give the objector
an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by orders, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3(C) of the said Act, shall be
final.

The land plan and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of land from
Km 80/600 to Km 140/350 [Ahmednagar-Karmala-Tembhurni (NKT) Road Section] of the National Highway
No. 561A in the State of Maharashtra.

State: MAHARASHTRA

||District: SOLAPUR

SI. No. ||Survey/Plot Number|(| Type of Land Nature of Areal Area
Land (in Local Unit) (in Hectares)

Lt | 2 L3 L 4 5 | 6 |
|Taluk: Karmala |
|Vi||age: Jategaon |
11 ||126 ||Private lAgriculture || 0.3314 (Hectare )|| 0.3314]
2 139 ||Private |Agriculture || 0.0105 (Hectare )| 0.0105)|
3 ||145/1 ||Private lAgriculture || 0.025 (Hectare )|| 0.025|
l4 |25 ||Private lAgriculture || 0.0508 (Hectare )|| 0.0508|
I5 ||26 ||Private |Agriculture || 0.0589 (Hectare )| 0.0589)|
l6 |28 ||Private |lAgriculture || 0.0121 (Hectare )| 0.0121]
|Vi||age: Kamone |
7 |7 ||Private |Agriculture || 0.0481 (Hectare )| 0.0481]
|Vi||age: Magi |
l8 I ||Private |lAgriculture || 0.1763 (Hectare )|| 0.1763|
|9 ||186 ||Private ||Agricu|ture || 0.0152 (Hectare )|| 0.0152|
10 ||224 ||Private |lAgriculture || 0.1337 (Hectare )| 0.1337|
11 ||227 ||Private |Agriculture || 0.1634 (Hectare )| 0.1634|
|12 ||240 ||Private ||Agricu|ture || 0.09 (Hectare )|| 0.09|
13 ||253 ||Private |lAgriculture || 0.0761 (Hectare )| 0.0761]
14 ||256 ||Private |Agriculture || 0.0683 (Hectare )| 0.0683)|
|15 ||257 ||Private ||Agricu|ture || 0.0161 (Hectare )|| 0.0161|
16 ||27 ||Private |lAgriculture || 0.0275 (Hectare )| 0.0275|
17 ||277 ||Private |Agriculture || 0.1129 (Hectare )| 0.1129)|
|18 ||29 ||Private ||Agricu|ture || 0.503 (Hectare )|| O.503|
19 |30 ||Private |lAgriculture || 0.0894 (Hectare )| 0.0894]
20 |l66 Pt. ||Private |Agriculture || 0.1366 (Hectare )| 0.1366)|
|21 ||67 ||Private ||Agricu|ture || 0.0979 (Hectare )|| 0.0979|
|Vi||age: Deolali |
22 135 ||Private |Agriculture || 0.04 (Hectare )|| 0.04|
|23 ||2 ||Private ||Agricu|ture || 0.0006 (Hectare )|| 0.0006|
|Vi||age: Zare |
24 ||273 ||Private |Agriculture || 0.0151 (Hectare )| 0.0151]
|25 ||281 ||Private ||Agricu|ture || 0.001 (Hectare )|| 0.001|
26 ||286 ||Private ||Agriculture || 0.0091 (Hectare )|| 0.0091]
27 ||287 ||Private |Agriculture || 0.0075 (Hectare )| 0.0075)|
|28 ||288 ||Private ||Agricu|ture || 0.0073 (Hectare )|| 0.0073|
29 290 ||Private |lAgriculture || 0.0299 (Hectare )|| 0.0299)|
|30 ||291 ||Private ||Agricu|ture || 0.1 (Hectare )|| 0.1|
|31 ||292 ||Private ||Agricu|ture || 0.06 (Hectare )|| 0.06|
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|32 ||293 ||Private ||Agricu|ture || 0.08 (Hectare )|| 0.08|
|33 ||295 ||Private ||Agricu|ture || 0.175 (Hectare )|| 0.175|
34 ||296 ||Private lAgriculture || 0.185 (Hectare )|| 0.185|
35 ||297 ||Private |Agriculture || 0.15 (Hectare )|| 0.15|
136 ||298 ||Private |Agriculture || 0.015 (Hectare )| 0.015|
37 1330 ||Private lAgriculture || 0.025 (Hectare )|| 0.025|
|38 ||331 ||Private ||Agricu|ture || 0.1 (Hectare )|| O.1|
39 ||332 ||Private ||Agriculture || 0.155 (Hectare )| 0.155]
40 1333 ||Private lAgriculture || 0.06 (Hectare )|| 0.06|
41 1334 ||Private |Agriculture || 0.055 (Hectare )| 0.055|
42 ||338 ||Private ||Agriculture || 0.005 (Hectare )| 0.005]
43 ||357/2 ||Private |Agriculture || 0.005 (Hectare )| 0.005|
l44 ||360 ||Private |Agriculture || 0.0375 (Hectare )| 0.0375)|
|45 ||361 ||Private ||Agricu|ture || 0.0475 (Hectare )|| 0.0475|
l46 ||366/7 ||Private |lAgriculture || 0.0175 (Hectare )| 0.0175|
|47 ||367 ||Private |Agriculture || 0.01 (Hectare )|| 0.01]
|Vi||age: Shelgaon (Wangi) |
l48 I ||Private |Agriculture || 0.015 (Hectare )|| 0.015|
l49 ||26 ||Private |Agriculture || 0.0019 (Hectare )| 0.0019)|
|50 ||41 ||Private ||Agricu|ture || 0.0043 (Hectare )|| 0.0043|
51 |la6 ||Private |lAgriculture || 0.0081 (Hectare )|| 0.0081|
|52 |l48 ||Private |Agriculture || 0.0271 (Hectare )| 0.0271]
|53 ||50 ||Private ||Agricu|ture || 0.0038 (Hectare )|| 0.0038|
|54 ||54 ||Private |lAgriculture || 0.0302 (Hectare )| 0.0302]
|55 |57 ||Private |Agriculture || 0.1566 (Hectare )| 0.1566)|
|56 ||58 ||Private ||Agricu|ture || 0.0696 (Hectare )|| 0.0696|
|Vi||age: Pangare |
|57 |19 ||Private |Agriculture || 0.0064 (Hectare )| 0.0064|
|58 ||20 ||Private ||Agricu|ture || 0.1229 (Hectare )|| 0.1229|
59 ||276 ||Private |lAgriculture || 0.0212 (Hectare )| 0.0212]
60 ||280 ||Private |Agriculture || 0.0122 (Hectare )| 0.0122|
|61 ||282 ||Private ||Agricu|ture || 0.0241 (Hectare )|| 0.024l|
|Vi||age: Bhalavni |
|62 ||15 ||Private ||Agricu|ture || 0.06 (Hectare )|| 0.06|
|63 ||160 ||Private ||Agricu|ture || 0.0287 (Hectare )|| 0.0287|
64 |l161 ||Private |lAgriculture || 0.0122 (Hectare )| 0.0122]
|Vi||age: Kavitgaon |
|65 ||154 ||Private ||Agricu|ture || 0.0083 (Hectare )|| 0.0083|
66 ||155 ||Private ||Agriculture || 0.0233 (Hectare )| 0.0233]
|67 ||l70 ||Private ||Agricu|ture || 0.04 (Hectare )|| 0.04|
|68 ||171 ||Private ||Agricu|ture || 0.0532 (Hectare )|| 0.0532|
l69 172 ||Private ||Agriculture || 0.0358 (Hectare )| 0.0358|
70 ||26 ||Private |Agriculture || 0.0319 (Hectare )| 0.0319)
|71 ||27 ||Private ||Agricu|ture || 0.1132 (Hectare )|| 0.1132|
[72 |28 ||Private |lAgriculture || 0.1076 (Hectare )| 0.1076|
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|73 ||31 ||Private ||Agricu|ture || 0.2102 (Hectare )|| 0.2102|
|74 ||34 ||Private |Agriculture || 0.0274 (Hectare )| 0.0274|
75 |EX ||Private lAgriculture || 0.005 (Hectare )| 0.005|
|Taluk: Madha |
|Vi||age: Akole Kh |
76 ||240 ||Private |lAgriculture || 0.3445 (Hectare )| 0.3445|
77 ||246 ||Private lAgriculture || 0.2766 (Hectare )|| 0.2766|
|78 ||248 ||Private ||Agriculture || 0.155 (Hectare )| 0.155]
79 ||274 ||Private lAgriculture || 0.02 (Hectare )|| 0.02]
80 ||275 ||Private |Agriculture || 0.0075 (Hectare )|| 0.0075|
81 ||287 ||Private ||Agriculture || 0.0453 (Hectare )|| 0.0453]
82 ||288 ||Private |Agriculture || 0.039 (Hectare )| 0.039)|
83 ||289 ||Private lAgriculture || 0.0664 (Hectare )| 0.0664|
|84 ||290 ||Private ||Agricu|ture || 0.0844 (Hectare )|| 0.0844|
85 ||295 ||Private |Agriculture || 0.084 (Hectare )| 0.084]
86 ||296 ||Private |Agriculture || 0.0383 (Hectare )| 0.0383)|
|87 ||297 ||Private ||Agricu|ture || 0.0377 (Hectare )|| 0.0377|
88 ||298 ||Private |lAgriculture || 0.1458 (Hectare )| 0.1458|
89 ||299 ||Private |Agriculture || 0.0675 (Hectare )| 0.0675)|
|90 ||300 ||Private ||Agricu|ture || 0.1649 (Hectare )|| 0.1649|
91 ||302 ||Private |lAgriculture || 0.0515 (Hectare )| 0.0515|
|92 ||303 ||Private |Agriculture || 0.0855 (Hectare )| 0.0855|
|93 ||304 ||Private ||Agricu|ture || 0.0155 (Hectare )|| 0.0155|
|94 ||305 ||Private |Agriculture || 0.028 (Hectare )|| 0.028|
|95 ||306 ||Private |Agriculture || 0.0125 (Hectare )| 0.0125)|
|96 ||312 ||Private ||Agricu|ture || 0.012 (Hectare )|| 0.012|
|97 313 ||Private |Agriculture || 0.015 (Hectare )|| 0.015|
|98 ||316 ||Private |Agriculture || 0.01 (Hectare )|| 0.01]
|99 ||317 ||Private ||Agricu|ture || 0.0175 (Hectare )|| 0.0175|
100 319 ||Private |lAgriculture || 1.0175 (Hectare )| 1.0175)|
101 371 ||Private |Agriculture || 0.243 (Hectare )| 0.243]
|102 ||378 ||Private ||Agricu|ture || 0.1253 (Hectare )|| 0.1253|
103 379 ||Private |Agriculture || 0.753 (Hectare )| 0.753]
104 ||380 ||Private |Agriculture || 0.47 (Hectare )|| 0.47|
| Total|| 9.3296|

[F. No. NHAI/PIU/SLP/LA/17/3A]
SHAIKH AMINKHAN, Director
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